
Regarding amendments to DICGC Act for cover of deposits above Rs. 5 lakhs

    श्री तेजस्वी सूर्या (  बंगलौर दक्षिण) :  सभापति महोदया,         आपने मुझे शून्य काल में बोलने का मौका दिया, उसके
      लिए मैं आपको धन्यवाद देता हंू ।

                       मोदी सरकार के आने के बाद देश में बैंकिंग सेक्टर में कई सारे रिफॉर्म्स लेकर आई है । विशेष रूप से जो गरीब
 लोग हैं,           उनका बैंकिंग सिस्टम के प्रति विश्वास बढ़ान े के लिए आईबीसी,    बैंकिंग रीकैपिटलाइजेशन तथा

                डीआईसीजीसी के इंश्योरेंस में बढ़ोतरी लाने तक हमने कई सारे मुदे्द एडे्रस किए हैं । वर्ष 2021  में डिपॉजिट
         इंश्योरेंस गारंटी स्कीम में हम संशोधन लाए थे । What was Rs. 50,000 as a deposit insurance

cover, we increased it to Rs. 5,00,000.       उसकी वजह से देश के जो 98   प्रतिशत डिपॉजिटर्स थे, उनको
         एक बहुत बड़ा इंश्योरेंस कवर मिल गया ह ै । In the time of UPA, according to the Act, the

insurance would be deposited after the liquidation of the bank. And it would take
years together for the process to complete. But we made sure that the amendment
mandated  the  amount  to  be  submitted  within  90  days  after  the  imposition  of
moratorium.         उससे देश में बहुत बड़ा चेंज आया है ।

 महोदया,   उसके बाद भी,         देश में विशेष रूप से कॉपरेटिव बैंक्स में लाखों-   करोडों डिपॉजिटर्स हैं,   जो अत्यंत गरीब
हैं,      बुजुर्ग हैं या वरिष्ठ नागरिक हैं,   जिनके डिपॉजिट्स 5,00,000      रुपये से ज्यादा हैं । The DICGC collects
premium on the deposit for the full amount, but the insurance cover is only up to
Rs.  5,00,000.  In  my  constituency,  Guru  Raghavendra  Cooperative  Bank  has
thousands of depositors. After the amendment to DICGC in 2021, 78 per cent of
depositors  of  the  bank  got  their  monies  back.  But  about  22  per  cent  of  the
depositors, senior citizens are still struggling to get their monies back.

My request to the hon. Finance Minister and to the hon. Minister for Cooperation is
to please consider another amendment to DICGC to increase the insurance cover
for senior citizens for the full amount of their deposits. Secondly, make it applicable
for all banks that are already under 35A. As you know, there are many NBFCs which
are also in the business of collecting deposits.        ऐसे एनबीएफसीज़ में भी इसको लागू करना बहुत

   जरूरी ह ै । This will  further strengthen the trust of the smallest  depositors in the
banking sector and the cooperative banking sector. Thank you very much.


